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8: Oftice - 0651-2481,149
Fax No. - 0651 - 241ltl6

File No. XXII(6)/l t2025-26/ Apptt.
Letter No. /Apptt.

Dated:

Mr. Devesh Kumar Tripathi, Special Judge, pOCSO Act, Bokaro.
Mr' Neeraj Kumaf, District & Additional sessions Judge, Bokaro (Bermo at Tenughat).Mr. Santosh Anand prasad, Special Judge, pOCSO Ac[ Chaibasa.
Mr' day Kumar sinsh, District & 

{dfitionar sessions iudge, chaibasa (chakradharpur).
t'Ir. Shahzad Mohammad Shahzad, District & Additional Slssions Judge, Chatra.
Mr. Bandhir Kumar Singh, District & Additional Sessions Judge, Chatra.
Mr. Pumendu Kumar Sharma, District & Additional Sessions Judge, Chatra.
Ms. Shweta Dhingra, Special Judge, POCSO Act, Daltonganj.
Ms. Aisha Khan, District & Additional Sessions Judge, Dlltonganl.
Mr. Abhas Kumar, District & Additional Sessions Jridge, Daltonganj.
Mr. Mukulesh Chandra Narain, District & Additional Iessions fuage, Deoghar.
Mr. Avinash Kumar Dubey, District & Additional Sessions Judge, Deoghar (Madhupur).
Mr. Kumar Saket, District & Additional Sessions Judge, Dhanbad.
Mr. Vikesh, Disrrict & Additional Sessions Judg", Of,-unUua.
Mr_ . Yogesh Kumar Singh, District & Additionai Sessions Judge, Dumka.
Mr. Shivnath Tripathi, District & Additional Sessions Judge, Garhwa.
Mr_ . Ashutosh Kumar pandey, District & Additional Sessio-ns luage. Garhwa.
Mr. Vishal Kumar, District & Additional Sessions Judge, Giridih.
Mr. Rajesh Kumar Bagga, District & Additional Sessiins Judge, Ciridih.
Mr. Hariom Kumar, District & Additional Sessions Juage, Ciriain.
Ms. Prity Kumari, District & Additional Sessions Juagi Ci.iaif,
Mr. Nirupam Kumar, District & Additional Sessions J-ujge, Godda.
Ms. Richa Srivastava, District & Additional Sessions Jujg., Coaau.
Mr. Sanjeev Bhatia, Special Judge, pOCSO Act. Gumla.
Mr. Bhupesh K.umar, District & Additional Sessions Judge, Gumla.
Mr. Purushottarn Kumar Goswami, District & Additionai Sessions Judge, Hazaribagh.Ms' Asha Devi Bhatt' District & Additional Sesssions Juage-cum-Speciar Judge, A.c.B.,Hazaribagh.

Ms. Manju Kumari, District & Additional Sesssions Judge, Jamshedpur.
Ms. Namita Chandra, District & Additional Sessions lud'ge, Jamshedpur.
Mr. Sachindnr Birua, District & Additional Sessions Juag"e, "lramsrcapur (Ghashila).
Ms. Prachi Mishra, District & Additional Sessions ludge] Khunti.
Mr. Rakesh Chandra, District & Additional Sessions J,rag". ioa"-".
Mr. Sunil Dutta Dwivedi, District & Additional Sessions-Judge, Latehar.
Ms. Neerja Ashri, District & Additional Sessions Juage, Loiiraaga.
Mr. Kumar. Kranti prasad, District & Additional Sessions fuAge, namr.
Mr. Vishal Srivastava, District & Additional Sessions Judge, iamgarh.
Mr' shyam Nandan Tiwari, Additionar Judicial comm]srion".-"ur-sp""iar Judge, offencesunder SC & STAct, Ranchi.
Mr. Birendra Kumar Srivastava, Special Judge, POCSO Act, Ranchi.
Mr. Pawan Kumar, Additional Judicial Commissioner, Ranchi.
Ms. Neeti Kumar, District & Additional Sessions Judge, Saheiganj (Rajmahal) (U.O.T.).
Mr. Pumendu Sharan, District &.Additional Sessions-Judge, SatreUganl fiajmahal).Mr. Deepak Malik, District & Additional Sessions Jrag","i"*if"tU-Kharsawan.
Mr. Naranjan Singh, District & Additional Sessions Juige, SimAega.
Ms.Thbinda Khan, Civil Judge (Sr. Div.)-cum_J.M., B"i;.
Mr. Raj Kumar Pandey, Civil Judge (Sr. Div.)-cum_i.U., nof.*o (Bermo at Tenughat).
Ms. Anjilina Neelam Marki, Civil Judge (Sr. Div.)_cum_i.M, it uiUur".
Mr. Milan Kumar, Civil Judge (Sr. Div.)_cum_J.M., Chatra.

l-tr. lhambhufrlahto, Civil Judge (Sr. Div.)_cum-J.M., Daltonganj.
Ms. Sangita, Civil Judge (Sr. Div.)_cum-J.M., Deoghar.
Mr. Parmanand Upadhyay, Civil Judge 1Sr. Oiv.;-Jrm-J.M., Dhanbad.
Mr. Walter Bhengra, Civil Judge (Sr. Div.)_cum-J.M., Dumka.
Mr. Narendra Kumar, Civil Judge (Sr. Div.)-cum_J.M., Garhwa.
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Mr- . Sharat Nishikant Kujur, Civil Judge (Sr. Div.)-cum-J.M., Ciridih.
Mr. Remi Praphul Baa, Civil Judge (Sr. Div.)-cum-J.M., Godda.
Ms. Moumita Guin, A.C.J.M.-cum-Civil Judge (Sr. Div.)_I, Gumla.
Mr. Sushil Kumar pingua, Civil Judge (Sr. Div.)-cum-J.M., Hazaribagh.
Mr. Adnan Aqueeb, Civil Judge (Sr. Div.)-cum-J.M., Jamshedpur.
Mr. Nitish Neilesh Sanga, Chief Judicial Magishate, Jamtara.
Mr. Arjun Saw, C.J.M.-cum-Civil Judge (Sr. Div.) _ I-cum_A.C.J.M., Khunti
Ms. Pragya Bajpai, Civil Judge (Sr. Div.)_cum_J.M., Koderma.
Ms. Meenakshi Mishra, Civil Judge (Sr. Div.)_cum-J.M., Latehar.
Mr. Rohit Kumar, Civil Judge (Sr. Div.)-cum_J.M., Lohardaga
Mr. Vishal Majhee, A.C.J.M.-cum-Civil Judge (Sr. Div.)-I, p-erkur.
Mr. Shivendu Dwivedi, Civil Judge (Sr. Div.)-cum-J.M., Ramgarh.
Mr. Abhishek Srivastava, Civil Judge (Sr.Div.)_cum_J.M., Ranchi.
Mr. Bhupesh Chandra Samad, Civil Judge (Sr. Div.)-cu._J.M., n_"hi.
Mr. AIok Marandi, Civil Judge (Sr. Div.)-cum_J.M., Sahebganj.
Mr. Ranjay Kumar, Civil Judge (Sr. Div.)-cum_J.M., Saheb-ganj @ajmahal).
Ms. Anamika Kisku, Civil Judge (Sr. Div.)-cum-J.M., Seraiiella_Kharsawan.
Ms. Nitasha Barla, C.J.M.-cum-Civil Judge (Sr. Div.[_cum-A.C.J.M., Simdega.
Ms. Shristi Kumari, Addl. Civil Judge (Jr- Div.)-cum_J.M., Bokaro (U.O.T.).

l,lr. lhiwa! Mishra, Civil Judge (Jr. Div.)_cum-1.M., gok*o (Bermo at Tenughat).
Ms. Pooja Pandey, Addl. Civil Judge (Jr. Div.)-cum_J.M., ChaiUasa.
Mr. Edith Horo, J.M.-cum-p.M. (J.J.B.), Chaha.
Ms' Rashim chander, Addl. civil Judge (Jr. Div.)-cum-J.M.-cum-speciar court, erected M.p/M.L.A., Daltonganj (U.O.p.).
Ms. Purnima Tirkey, Addl. Civil Judge (Jr. Div.)_cum_J.M., Deoghar (Madhupur).
Ms. Aishwarya Srivastava, Addl. Civil Judge (Jr. Div.)_cum_J.M., Dhanbad.
Mr. Suresh Oraon, Addl. Civil Judge (Jr. Div.)_cum-J.M., Dhanbad.
Mr. Aditya, Nyayadhikari-cum-Addl.Civil Judge (Jr. Div.)-cum_J.M., Dumka.
Mr. Mahendra Pandit, Addl. Civil Judge (Jr. Oiv.;_surn-;.M.rcum-Judge Vc, Garhwa.
Mr. Akshay Sharma, Addl. Civil Judge (Jr. Div.)_cum_J.M., Giridih.
Mr. Mahaboob Alam, Addl. Civil Judge (Jr. Div.)-cum-J.M., ciridih.
Mr. Raj IGlyan, Addl. Civil Judge (Jr. Div.)_cum-J.M.. Godda.
Ms. Sweta Soni, Civil Judge (Jr. Div.)-cum_J.M., Cumla.
Ms. Pratima Oraon, Addl. Civil Judge (Jr. Div.)_cum-J.M., Hazaribagh.
Mr. Abhinaw Kumar, Addl. Civil Judge (Jr. Div.)-cum-J.M., Hazaribagh.

]Yr. liteldra Ram, Civil Judge (Jr. Div.)_cum_J.M., Jamshedpur.
Mr. Richesh Kumar, Addl. Civil -rudge (Jr. Div.)-cum-J.M., Jamshedpur.
Mr' Dinesh Bauri, s.D.J.M.-cum-civil Judge (Jr. Div.)-cum-Judge vc, Jamshedpur (Ghatshila).
Mr. Amit Alda, S.D.J.M.-cum-Judge Incharge, Jamtara.
Ms. 

nVidyawati 
Kumari, S.D.J.M-cum-Civil Judge (Jr. Div.)_cum_Judge Vc-cum-p.M. (J.J.B.),

Mr. Mithilesh Kumar, Civil Judge (.Jr. Div.), Koderma.
Mr. Pranav Kumar, S.D.J.M-cum-C.ivil Judge (Jr. Div.), Latehar.
Mr. Sadish Ujwal Beck, S.D.J.M.-cum_f.U. 1f.f.A.;, Ratur.
Ms. Ayesha Singh Sardar, Civil Judge (Jr. Div.)_cum-J.M., Ramgarh.
Ms. Kanchan Kumari, Addl. Civil Judge (Jr. Div.)_cum-J.M., Ranchi.
Ms. Ila Kandpal, Addl.Civil Judge (Jr. Div.)-cum_J.M., ttanchi.
Ms. Manya Tandon, Addl.Civil Judge (Jr. Div.)-cum-J.M., Ranchi
Mr. Hussamuddin Waris, S.D.J.M-cum_Addl. Civil Judge (Jr. Div.), Sahebganj (Rajmahal).Mr' Amit Khanna' S'D'J'M-cum-civir Judge (Jr. Dii.)-cum-Judge vc, Seraikella-Kharsawan(Chandil).
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Sir/lVladam,

Nomination of Judicial oflicers for aftending one day State Lever confercnce on *speedy andQualitative Disposar of Cyber Crime cases: Isso"s, charenges & sorutions (c{) and cyberLa-ws : Appreciation & Handring of Digitar Evideice" scieauled to be held o, r'g,, J"nuary,

wth reference to the subject noted above, I am directed to inform that the court has been pleased to



nominate you to attend the aforesaid one day State Level Conference on *speedy and Qualitative Disposal
of clber crime cases: IsEues, chalenges & sorutions (c-4) and cyber Laws : Appreciation & Handring
of Digital Evidence,' scheduled to be held on lgo January, 2026.

The arrangements for the stay of the nominated outstation officers will be in the Hostels ofJudicial
Academy Jharkhand from the evening of preceding day of the confercnce till the evening of concluding day.All the nominated officers have to report at Judicial Academy Jharkhand for conference at 09:30 A.M. for
registration in proper dress' You are, therefore, directed to attend the aforesaid conference on the date as
mentioned above.

Accordingly, you are accorded necessary permission to attend the aforesaid conference.
No individual rrcquest seeking permi*sion to attend the conference is requirrd and further, noprayer for exemption will be entertained in ordinary circumstances.

yours sincerely,
Sd/-Vishwa Nath Shukla

Registrar (Administration)

ruemoxo.9319 ra,pptt. Dated,Ranchi,,h" 93ha,l%?-,-
copy forwarded to the Director, Judicial Academy Jharkhand, Ranchi for information and needful with

reference to his letter bearing No. ll2lrAJ dated 17.12.2025/ all the principal District & Sessions Judge of thestate of ftarkhand including the Judicial commissioner, Ranchi with a request to direct the officers concemed
posted at their Judgeship to attend the aforesaid conference / the Member Secretary, JHALSA for information
and needful/ the c'p'c'' Ez{ourts Proiect, High court of Jharkhand, Ranchi for information and getting the letter
uploaded on the Court's website.

_+__-_-& >+llrtt4.
Registrar (Administration)


